NO.LAW/DMN/STG-COUNSEL/BHC/20-04/ [ g
Administration of Daman & Diu,

Department of Law and Justice

Office of the Law Secretary

Secretariat,

Home Department, Daman.

Dated: 30/8/2012.

Read: Notification NO.LAW/DMN/STG-COUNSEL /BHC/20/123
dated 20/8/2009

NOTIFICATION

The Administrator of Daman & Diu and Dadra & Nagar Haveli is pleased to extend the
term of appointment of Shri Dhairyasheel A. Nalavade, Standing counsel! in the High Court of
Judicature at Bombay for a period of three years, from 11/8/2012 on the terms and conditions
and fees applicable to Special Counsel as prescribed by the Govt. of India, vide order No.F-
23(1)/2009-Judl. dated 16/11/2009 issued by the Ministry of Law & Justice, New Delhi. He shall
accept notices/summons on behalf of the Administration in all Criminal matters and will
communicate to Law/Home Department of respective Union Territory for seeking further

instructions/directions.

A monthly retainer fee of Rs. 15000/- (Rupees fifteen thousand only) will be paid to him
from the funds of UT of Dadra & Nagar Haveli, Law Section, Collectorate, Silvassa with effect
from August,2012. This is issued with the approval of the Administrator vide diary No. 5910
dated 27/8/2012.

The Notification NO.LAW /DMN/STG-COUNSEL/BHC/20-04/132 dated 13/8/2012

stands as cancelled.

By order and in the name of the
Administrator, Daman & Diu and
Dadra & Nagar Haveli

Qx nom
T M
( K.M.Vasave )
Law Secretary
To,

___Shri Dhairyasheel A. Nalavade
12, Ganapati Nivas, '
Behind Old Police Lane,
Andheri (East)

Mumbai - 400 069.
Copy to:

1. The Hon’ble Registrar General, High Court, Mumbai

?  The Development Commissioner, Daman, Diu/ DNH,

3. The Finance Secretary, Daman & Diu/ DNH

4. The Law Secretary, Daman, Diu and DNH

5. Collector, Daman/Diw/DNH

6. Inspector General of Police, Daman & DiwD&NH

7. The Superintendent of Police, Daman & Diu/ DNH

8. The Director of Accounts, Daman & Diu/DNH

9. The SO to the Administrator, Daman & Diu /DNH

10. Deputy Director, Government Printing Press, Daman for publication in the official dautxc

11 The Princinal I'TI DNH far nuhlication in the official



